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Federation. There is now some slight 
difference of opinion as to the man-
ner in which the interim prioe agreed 
upon by both parties, should be 
paid by the Federation to the mills. 
Gov(>rnment hop" that the Federation 
and the mills will, in the same spirit 
of cooperat1on, implement the deci-
sIOns agrerd amongst them in a re-
.cent m£.'eting in (~ ti e Commissioner's 
office and (~ i ( ri~s of yarn will (~ 

mad" without delay. At tlw same time, 
Govl'rnment are expediting the exa-
mination of the reasonabll'nf>oss of . 
priccs of yarn and hosiery goods as 
to be available hefor(. thf' next qU8l'-

it'rly allocation of yarn is lifted. 

Government arc not aware of tht· 
elo5ur£' of any hosiery units or of 
)'f'sultrtnt unemployment. 

Pakistani Raid in Jammu 

.:. i7 f Shri Ram Krlshan Gupta: 
5 . L SlJri A. M. Tariq: 

Will the Prime Minister be pleased 
to rd,'r to the "'ply given to Star-
red Question No. 643 on the 7th 
December, 1959 and state: 

(a) whether Government have rc-
" .. ived full details from the Govern-
ment of Jammu and Kashmir regard-
Ing killing of an old woman by Pakis-
tani raiders; and 

(b) if so, whether any protest has 
b,'en lodged with the Government of 
Pakistan? 

The Parliamentary Secretary to 
the Mlalster of External Allalrs (Shrl 
Sadath All Khan): (a) Yes, Sir. 

(b). Yes. Sir. The Government of 
Pakistan have been requested to trace 
th,' CUlprits and meet out adequate 
punishmpnt to them. 

National Sample Survey Report 

"518. Shrl Abdul Satam: Will th" 
Prime Minister hE' pleased to statc: 

(a) whether it is a fact that there 
has becn delay in the publication of 
National Sample SlIrvey Reports; and 

I b) if so, whether there is any 
proposal to release the processed data 
to the public without interpreting 
them? 

The Deputy Minister of External 
Affairs (Shrlmatl. Lakshmi MenD.): 
(a) and (b). It is not proposed to re-
eas .~ the processed data without in-

terpreling them. If proper use is to 
be made of these data, they should 
he put out with adequate explana-
tions of their significance, reliability 
and suitability for llSf' for various 
purposes. Then, have been som" 
cases of delay in tht' pubHcation 01 
these reports but that delay has not 
occurred over interpretation of the 
data. The proc"ss of tabulation and 
compilation and of statistical analysis 
is a complicated and time-consuming 
process and the Indian Statistical 
Institute has be"n and is a in~ 
cvery effort to reduce this to the 
n"",mum. Effort is also being made 
to reduce the time taken in ettin~ 
thes(' reports printed, as also that 
taken in th" examination of the 
draft reports by th(' Ministri£'s con-
cernf'd. 

Atomic Isotopes for Agricultural 
Production 

r Shrl Rameshwar Tantla: 
0519. ~ Shrl Blbhutl Mishra: 

L Shri AyyakanDu: 

Will the Prime Minister b" pleased 
to state: 

(a) whether it is a fact that Gov-
ernment have taken up a project to 
produce atomic isotopes to increase 
agricultural production; 

(b) if so, the details of the plan 
and expenditure involved; and 

(C) t ~ naturp of foreign assistance, 
if any, requir,'d for the purpose of 
collaboration? 

The Deputy Minister of External 
Atralrs (Shrimati Laksluai Menon): 
(a) No. There is no project specifically 
to produce isotopes to increa." agri-
cultural production. However, some 
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of t he isotopes produced in Apsara are 
. in~ used for investigations in soil 
s('ienC<$ and agriculture which will 
yield information resulting in increas-
,'d agricultural production. Some iso-
topes, lik" radio-cobalt, can also' be 
used to produce genetic changes in 
plants and crops, resulting in im-
preved varieties, which could result 
j'l increased agricultural production. 

(b) and (cl. Do not arise. 
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Water Supply to Pench VaUey Coal· 
ields 

"521. Shrl T. B. Vittal Rao: Will 
tho Ministcl' of Labour and Employ-
ment be pleased to stutf.!: 

(a) wheth('r a master plan for the 
supply of protected walt,,· in thc 
Pcnch Valley CQalfields has been pre-
pared; 

(bl if so, what is th,' cosl of the 
s('hcmw: 

(c) whether Government have ex 
amined thp sanw; and 

Cd) if so, the nature of dl't'islOn 
t.aken? 

The Deputy Minister of Labour 
(Shri Abld Ali): (al yes. 

(b IRs. 33.09,600. 

(e) yes. 

(d) The Government of Madhya 
Pradesh who were rl'quested to in-
clud" the scheme under the Water 
Supply and Sanitation Scheme of the 
Central Government expressed their 
inability to do so during the Secona 
Plan period as they had several other 
schemes I'equiring higher priority 
They hav,· again been requested to 
give priority to ooal mining areas In 
theil' water supply schemes for th. 
Third Plan. 

Movable and Immovable Properties 
In Pakistan 

·522. Shrl Ram Krislaan Gupta: 
W ill the Prime Minister be pleased 
te refer to reply given to U .... tarred 
Que.tion No. 1014 on the 7th Decem· 
ber. 1959 and state: 

(a) wht'ther the negotiations re-
garding the mo,·sbl. and immovable 




